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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONSQDGE D
SHAHDARA DISTRICT, KAFIKARDOOMA counr ,%|_tZl§ .l;1 ll]
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As approved by the Ld. Principal District & Sessions Judge. Shahdiara Distric , _f '
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postings and transfers are hereby made with immediate effect: \""
I S.N. Name of the Official

1 Mr. Ftahul, Peon
ECI 67081023

12 Mr. Amt Kumar Sharma.
; Orderly. EC : 39374110

I 3 Mr. Ashok Kumar, Peon
I EC: 10629/92724s1a

,4 Mr. Banti. Peon/Orderly,
EC: 87942177

I

. Mr. Suresh Kumar
§ Bhardwaj, Peon
I I EC: 59e99424
Note: I '

‘Orderly in the Court ol Ms. Kiran Orderly in the Court ol Mr. Gaurav, DJ-

" "‘ " ‘ ' l
Orderly in the Court of Mr. Pawan Ms. Padma Ladol. Civil Judge-03.

From i To
Orderly in the Court ol Mr. Mohammad:iOrderl’y7 in Court cl Pawan
Ehtesham. DJ-03. Shahdara District. ‘Kumar Matto. DJ Comm. 04, Shahdara

District.

Orderly in the Court ol Ms. Padrna Orderly in the Court ol Mr. Suclesh
Ladol, Civil Judge-03. Shahdara Kumar, DJ (Comm. Court-01). Shahdara
District. District.
Orderly in the Court ot Mr. Sudesh Orderly in the Court ol Mr. Mohammad
Kumar, DJ (Comm. Court~lJ1), Ehtesham,DJ-O3.Shahdara District.
Shahdara District.

Bansal, DJ (Comm. Court-O2).\01.Shahdara District.
Shahdara District.

Kumar Matlo, DJ Comm. 04, Shahdara Shahdara District.
District.

+ Non-compliance oi the above directions or immediately proceeding on leave shall be viewed seriously
and the official shall be liable tor suitable disciplinary action.
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(MUNISH MARKAN)

Officer lncharge, Adminisration Branch
Shahdara District, KKD Courts, Delhi

No. IADMN.i'P&TlSHD.'KKD.'DELHlI2026 Dated: 1910 iI)~t -
Copy lonrvarded for information and necessary action to:
1. The Ld. Principal District & Sessions Judge (HO), Delhi.

The Sr A O (Judl) Admn. Ill, O/o the Ld. Principal District & Sessions Judge (HQ), Delhi.
The Ollicer In-Charge, Administration Branch, Shahdara District. Karkardooma Court, Delhi.
The Accounts Officer, Accounts Branch, Shahdara District, Karkardooma Court, Delhi.
Officers/Officials concerned.
Dealing Officials Personal File/LeavelCFl.
Dealing Official, “LAYERS” Seat, Administration Branch, Tis Hazari Courts, Delhi.

8 ebsite Committee, Tis Hazari Courts/Karkarclooma Courts, Delhi. '”\
9. PS to th Ld.P' ' alD' trict&S ' ns Jud Shahd r DistrictB I'll'lCIp IS GSSIO Q8, 8 El . ./Sis

' Officer lncharge, Adminisration Branch
Shahdara District, KKD Courts, Delhi


